
HIGH COURT OF JUDICATURE AT ALLAHABAD

CRIMINAL MISC. BAIL APPLICATION No. - 5053 of 2026

Court No. - 70 

HON'BLE SANTOSH RAI, J.

This is second bail application. First bail application being Criminal Misc. 

Bail Application No.20910 of 2025 has been rejected by this Court vide 

order dated 02.09.2025.

Learned counsel for the applicant is directed to explain the fact whether any 

bail application/writ etc. is pending before the Hon'ble Supreme Court 

against the order dated 02.09.2025 or disposed of by the Hon.Supreme Court 

or not and further more he is also directed to bring on record the  status of 

trial along with  statement of prosecution witnesses, if recorded before the 

trial court, by means of affidavit.

List on 18.03.2026 in top 20 along with record of first bail application being 

Criminal Misc. Bail Application No.20910 of 2025.

February 13, 2026
Asha

Versus

Counsel for Applicant(s) : Satya Prakash Singh
Counsel for Opposite Party(s) : G.A.

(Santosh Rai,J.)

Imran Ali
.....Applicant(s)

State Of U.P. And 3 Others
.....Opposite 

Party(s)
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